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Record of Proceedings

The representative of the petitioner submitted that as per the Investment
Approval dated 2.4.2016, the scheduled COD of the 765 kV Line bays at Jabalpur
Pooling Station was May, 2017 matching with the COD of Gadarwara STPS. The
instant bays at Jabalpur Pooling Station for the NTPC-Jabalpur PS 765 kV D/C line,
implemented through TBCB route, was put into commercial operation on 31.5.2017.
Accordingly, there is no time over-run in case of the instant asset. He submitted that
the completion cost of the instant asset is within the apportioned approved FR cost
and there is no cost over-run. He submitted that petitioner has started billing NTPC
as it has started drawing start up power and NTPC is paying accordingly. NTPC’s
one unit was put into commercial operation on 1.6.2019. He submitted that all the
information as sought by the Commission has been furnished and prayed that the
tariff as claimed may be allowed.
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2. After hearing the learned counsel for petitioner, the Commission reserved the
order in the Petition.

By order of the Commission

Sd/-
(Geetu Joshi)
Chief (Economics)
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